F.No. 01(03)/Roster/CESTAT/2024-Part-1]
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi-110066

Dated: 21.11.2024

ORDER NOQ.149 0f 2024

Hon'ble President is pleased to partially modify the roster order no. 137 of
2024 for CESTAT, New Delhi on 21.11.2024 as follows:-

' PERIOD CORAM | WORKS ASSIGNED

| N

' On Dr. Rachna Gupta, Hon'ble Member (Judicial) { Chamber Work
21.11.2024 S

! Ms. Binu Tamta, Hon'ble Member (Judicial) . Single Member Bench

5 | e |mawers.

Note:

1. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website www,cestat.gov.in in the link “Daily orders”/"court proceedings”.

By Order —

(Mukesh Gupta)
Deputy Registrar
Copy to:-

SPS to Hon’hle President/ Hon'ble Member, CESTAT, New Delhi /P.A. to Registrar/Deputy/Assistant Registrar,
CESTAT, New Delhi /Bar Association/0/o Chief Commissioner {AR)/Notice Board/Wcebsite/Guard File/Office

Copy.

b

Deputy Registrar




¢ No. 01(03)/Roster /CESTATY 2024-Partil
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. puram, New Dethi-l 10066

Dated: 21.11.2024

ORDER NQ._l_EiﬁL()_f_ZOZé}

Hon'ble President is pleased to partially modify the roster srderno. 137 ot
2024 for CESTAT, New Delhion 09.12.2024 as follows:-

: P—E—‘Rlaﬁ -‘E—~~--——--~—~—~—»- "——(“()R}—\I—\i T - \'V.O_ RKS ,\SS‘I(', NED
e T e o . L o .
+ On I"Dr. Rachna Gupta, Hon'ble Member (Judicial) and . Part heard matter

/50998720201

}1 09.12.2024 \ Ms. Hemambika R. Priya, 1ton'ble Member ('1‘(3(:!11\11:;11)
' |
!\ | Ayaan Electronic Pyt b

_ Vs.
‘ 1 S C.C. New Deini
:‘ i. . S (1eD TKD)

i

Note:

1. In the event of non sitting of a Bench, the adjourned dates of listed matters will he availabio onine
website »_\f_;y,\g;,_;;_egl;a;ggw_.i_n in the link “Daily orders”/ tourt |‘n‘t)cc.:_w'\in;:_«;“

By Order

(Mukesh Guia)
Deputy Registrar
Copy to:-
sps to Hon'ble president/ Hon'ble Member, CESTAT, New Delhi /PALO Rt‘}’,i,\‘ll‘,\!'/D(",m’(y//\SSISl.:!‘.f Ri i<t
CESTAT, New Dethi /Bar Agsociation/0/0 Chiel Commissioner ARV NG Do bt e SEDIRENS T
Copy.

——

Depuly Regiows!




I.No. 01(03)/Roster/CEST AT/2024-Part-il
Customs, Excise and Service Tax Appellatc Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 21.11.2024

ORDER NO. 151 0f 2024

Hon'ble President is pleased to partially modify the roster order ne. 137 of 2024
for CESTAT, New Delhi on 06.12. 2024,13.12.2024 and 20.12.2024 as follows:-

" PERIOD CORAM - wom<s ASSIGNED

“Oon Hon'ble Mr. Justice Dilip Gupta, President, and (3[ Appeals
' 06.12.2024, | Mr. P. V. Subba Rao, Hon ble Member (Technical) ‘

13.12.2024 |
~and
$20.12.2024

at 10 %O am

|
|
B
!

|

Note:

1. In the event of nen sitting of a Bench, the adjourned dates of liste d matters with be available on the
website wwiv.cestatgoy.in in the Hnk "De rily arders™/"court procee ing

By Order

—
(Mukesh Gupta)
Deputy Registrar

Copy to:-

SPS 1o Hon'ble President/ Hon'bie Member, CESTAT, New Dethi JPA O Resistrar/Depniy/Assistan:s Rt
CESTAT, New Delhi /Bar Associaty ion/0/o0 Chief (ummlsxmno (AR)/Notice Board /Waebsite/Guare File
\,(\!);,.

—

Deputy Registrar



